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Visit of Central Team to Assam, Bihar 
and Uttar Pradesh 

298. SHRI SAWAISINGH SISODIA: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state: 

(a) whether it is a fact that a high level 
Central team of Officers has recently visited 
Assam, Bihar and Uttar Pradesh to assess the 
situation caused by floods, drought in those 
States; 

(b) whether the team has since submitted 
its report to Government; and 

(c) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) A Central Team has recently 
visited Bihar, but no such Team has visited 
Assam and U.P. so fas. 

(b) No, Sir. 

(c) Does not arise. 

tfEviction proceedings on    complaints re-
garding Government accommodation 

299. SHRI D. K. PATEL : Will the 
Minister of WORKS AND HOUSING be 
pleased to stale: 

(a)  the number of eviction proceedings t[   

] English translation. 

started on the basis of complaints in respect of 
various types of Government accom-
modations in the Capital during the last four 
years ending on 31st October, 1974 and the 
number of proceedings against which stay 
orders have been obtained; and 

(b) if so, the details thereof and the loss 
suffered by Government on that account'.'! 

1 [THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAN DHARIA): (a) and (b). 
During the period in question in 121 cases 
eviction proceedings were started on the 
b.'jsis of complaints in regard to subletting of 
accommodation in the general pool in the 
capital. In six of these cases, the officers 
obtained stay orders against the orders passed 
by the Estate Officer. All the six cases were 
dismissed by the Courts and, in five cases, 
either the persons concerned have vacated the 
accommodation or 

 


